13l Papers Laid

(1) of the Proclamation dated the
22nd March, 1975 issued the
President in relation to the State
of Nagaland:—

(1) The Nagaland Sales Tax
(Amendment) Rules, 1875 pub-
lished in Notification No. FIN|
REV/2—7/75 in Nagaland Gazette
dated the 28th April, 1975,

(i) The Nagaland Sales Tax
(Second Amendment) Rules
1975, published in Notification
No FIN|TAX|475 in Nagaland
Gazette dated the 11th Septem-
ber, 1975.

(iil) A statement
English versions) explaining—

(a) reasons for not laying
the Hindi versions of the noti-
ficationg mentioned at (i) and
(i) and

(b) reasons for delay in lay-
ing the notifications, [Placed
in Library. See No. LT-10834/
6]

(Hindi and

REVIEW AND ANNUAL REPORT oF ELEC-

TRONICS TRADE AND TECHNOLOGY DEVE-

TOPMENT CoORPORATION LrTp., FOR
1974-75

THE MINISTER OF ENERGY
(SHRI K. C. PANT): I beg to lay on
the Table a copy euch of the follow-
mng papars (Hindi and Enplish ver-
lgons) under sub-section (1) of sec-
tion 619A of the Companies Act,
1956: —

(1) Review by the Government
on the working of the Electronies
Trade and ‘Technology Develop-
ment Corporation Limited, New
Delhi, for the year 1974-75,

(2) Annual Report of {he Elec-
tronics Trade and Technology
Development Corporation Limited
New Delhi, for the year 1874-75
along with the Audited Accounts
and fhe comments of the Comptrol-
ler and Auditor General thereon.
[Placed in Library, See No. LT.
10835/76.]
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REVIEW AND ANNUAL REPORT oF Dirar

SmALL INvUsTRIES DEVELOPMENT COR-
PORATION LTD., #OR 1074-75

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P,
SHARMA): I beg to lay on the
Table a copy each of the following
papers (Hindi and English versions)
undbr sub-section (1) of section 810A
of the Companies Act, 1956:—

(1) Review by the Government
on the working of the Delh{ Small
Industries Development Corpora-
tion Limited, New Delhi, for the
year 1074-75.

(2) Anual Report of the Delhi
Small Industries Development Cor-
poration Limited, New Delhi, for
the year 1974-75 along with the
Auditeq Accounts and the coma
ments of the Comptroller and Au-
ditor General thereon. [Placed in
Library. See No. LT-10836/76.)

ANNUAL REPORT POST-GRADUATE
InsTITUTE OP MEDICAL EDUCATION AND
RESEARCH, CHANDIGARH For 1974.75

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K. M.
ISHAQUE): I beg to lay on the
Table a copy of the Annual Report
(Hind: and English versions) of the
Post-Graduate Institute of Medical
Education and Research, Chandigarh,
for the year 1974-75, rnder section 19
of the Post-Graduate Institute of Medi-
cal Education and Research, Chandi-
garh, Act, 1986. [Placed in Library.
See No LT-10837/76.]1

NOTITICATION TUNDER DELBI
GURDWARAS ACT.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): I beg to
lay on the Tablc a copy of the Delhi
Sikh Gurdwaras (Election of Pro-
tempore Chairman, President other
Office bearers and Members of the
Executive Board) (Amendment)
Rules, 1976 (Hindi anq English ver-
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sicf::)dpﬁh:l'h:oﬁnii ' . wfiden derrdtivy ¥d ot 37 o
F. 16(3)/76.JudL in Delhi Gazette | OTE-gRrarcdey o feerfirat |
datied the 24th April, 1976, under sub-

section (4) of section 39 of the Delhi [Placed in  Library. See No,
Sikh Gurdwaras Act, 1971, [Placed in LT-10841/76.]

Library. See No. LT-10838/76.)

DeMANDS FOR GRANTS FOR EXPENDITURE

oF CENTRAL GOVERNMENT ON INDIAN

PosTs ANp TELEGRAPHS DFPARTMENT
For 1976-77

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA):
I beg to lay on the Table a copy of
the Demands for Grants for expendi-
ture of the Central Government on
thia Indian Posts and Telegraphs De-
partment for 1978-77 (Hindi and
English versions).[Placed in Library.
See No. LT-10838/78.]

Navy (Pension) Fmst AMENDMENT
REGULATIONS

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J.
B. PATNAIK): I beg to lay on the
Table a copy of the Navy (Pension)
First Amendment Regulations, 1976
(Hindi and English versions) pub-
lished in Notification No. SR.O. 88
in Qazette of India dated the 1st May,
1976, under section 185 of the Navy
Acy, 1857, [Placed n Librery, See
No. LT-10840/78.]

REVIEW AND ANNUAL REPORT OF
NEYVELT LIGNTR (CORPORATION LiD, FOR
1074-175.
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NOTIFICATION UNDER GENEHAL INSUE.
ANCE BusiNEss (NoTiricazioN) Act,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I beg
to lay on the Table a copy of the
General Insurance (Rationalisation
of Pay Scales ang Other Conditions
of Service of Development Stafl)
Scheme, 1976 (Hindi and English ver-
sions) published in Notification No.
8.0. 327(E) in Gazette of India dated
the 20th April, 1976, under section 17
of the General Insurance Business
(Nationalisatfon) Act, 1972. {[Placed
in Library. See No. LT-10842/76]

12.03 hrs.
COMMITTEE ON PAPERS LAID ON
THE TABLE
(i) MiNuTEs

SHRI SEZHIYAN (Kumbakonam):
I beg to lay on the Table Minutes of
the sittings of the Committee on
Papers laid on the Table held on 16th
October and 14th November, 1975 and
15th April, 1976.

(i) SzcoNp REPORT

SHRI SEZHIYAN: I beg to me-
sent the Second Report of the Com-
mittee on Papers laid on the Table.

COMMITTEE ON PRIVATE MEN-
BERY BILLS AND RESOLUTIONS

SixTY-FOURTR REPORT
SHRI G. G. SWELL (Autonorioud

fafedw ot ad 197475 # MO pigtricts): Ibeg to present the



